133

BEFORE THE NATIONAL GREEN TRIBUNAL WESTERN ZONE
BENCH AT PUNE

APPLICATION NO. 138/2017
(M/s Harman Finochem Ltd)

Uttam s/o Banduji Pawar Applicant
VS

The Regional Officer

Maharashtra Industrial Development

Corporation and others. Respondents

ADDITIONAL AFFIDAVIT
ON BEHALF OF THE RESPONDENT NO. 2.

l, Dr. Pravin Joshi, age 56 yrs. Occ. Service, Regional Officer of the
Maharashtra Pollution Control Board Aurangabad having my office at
Paryavaran Bhavan Plot No. A-4/A MIDC Chikalthana, behind Dainik Lokpatra
Jalné Road, Aurangabad filing this additional affidavit in reply on behalf of
answering respondent No. 2 only to oppose the admission of the present
application and grant any relief in favor of the applicant while reserving my
right to file again additional reply if required in the matter.

1. | say and submit that the answering respondent in the last hearing of
the matter i.e. on 11.8.2021prayed for short accommodation to cause a
surprise inspection as to the control of the emission and compliance of other
related norms of 3 respondent and also sought to time to file an additional
reply with supporting documents. Accordingly, the answering respondent is
submitting herewith compliance report for kind perusal of this Hon. Tribunal
as under, the same may kindly be accepted.
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2) | say and submit that the Board officials made a surprise visit to the

industry on 25.8.2021 and check the compliance of consent conditions

and reported following observations:

i)
ii)

ii)

iv)

v)

vi)

vii)
o

During the visit manufacturing activity was found in operation.
Existing consent was issued on 12.5.2020 and valid up to
30.4.2025 for mfg of API drugs and Pharmaceutical Products.
For trade effluent industry has provided Effluent Treatment Plant
(ETP) consists of Primary, Secondary and Tertiary Treatment
followed by Reverse Osmosis (RO) and Multiple Effect
Evaporator (MEE) With Agitated Thin Film Dryer (ATFD). During
visit ETP was found in operation and thereby achieved Zero
Liquid Discharge (ZLD).
Industry has provided web camera and flow meter as OCEMS
and connected to MPCB/CPCB server.
Treated effluent is 100% recycled for cooling tower make up,
stand by Pumps are found provided to both ETP and STP.
For domestic effluent unit has provided Sewage Treatmeht Plant
(STP) of capacity 50 CMD, consists of Primary, Secondary and
Tertiary treatment and found in operation at the time of visit.
Treated domestic effluent used for gardening purpose within
factory premises.
Provided 02 Nos of Boilers of Capacity 2 TPH and 4 TPH
capacity by using Furnace Oil (FO) as fuel and stack
(combine)of height 33 mitrs., during visit installation work of wet
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scrubber (Thermax made) found in progress with reference to
directions issued about clean fuel policy.

viii)  Industry has provided 04 nos of Acid Scrubber and 01 nos of
Ammonia Scrubber as an Air Pollution Control system attached
to manufacturing equipment. Industry has provided OCEMS to
the stack and connected to MPCB server.

iX) Obtained membership of Common Hazardous Waste Treatment
and Disposal Facility (CHWTSDF), Ranjangaon, Pune for safe
and scientific disposal of generated hazardous waste and last
disposal noticed on 20.8.2021. |

x) Industry has submitted online Environment Statement (Form-V)
on 30.5.2020 and Annual Return of Hazardous Waste (Form-IV)
on 21.06.2021.

Xi) Bank Guarantee Rs. 7.5 Lakhs submitted as per existing
consent conditions toward operation and maintenance of
pollution control devices and compliance of consent conditions
which is valid up to 30.4.2026.

xii)  Digital display board for hazardous waste provided at factory
main gate for public domain.

xiii)  Industry has provided Separate Solvent Recovery Plant within
premises.

xiv)  Industry has developed adequate green belt in and around
industry premises.

xv)  During visit no discharge of treated/untreated effluent observed

outside factory premises.
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xvi)  During visit JVS samples of STP outlet and RO permeate was
collected and stack monitoring was carried out in presence of
representative.

xvii)  The collected samples were submitted to Regional Laboratory,
Aurangabad for further analysis. And as per analysis results JVS
and stack was found within prescribed limits of consented
standards.

Hereto annexed and marked copy of Visit Report in Annexure ‘A’; Copy

of Analysis Reports in Annexure ‘B’.

3. | say and submit that considering the facts stated hereinabove and
provisions of the National Green Tribunal Act 2010 the bresent
application is not maintainable under section 13 and 15 (b)and (c) riw
sec. 18(1) & (2) of the National Green Tribunal Act 2010 and hence the
application may kindly be dismissed with costs.

A
Solemnly affirmed on this Q.4 day of Sept. 2021 at Aurangabad.

For & on behalf respondent No. 2
Maharashtra Pollution Control Board

S
Regio er, Aurangabad
g e

Advocate Loarimr el
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VERIFICATION

| Dr. Pravin Joshi age 56 yrs. Occ. Service Regional officer at the
Maharashtra Pollution Control Board at Aurangabad having my office at
Paryavaran Bhavan Plot No. A-4/A MIDC Chikalthana behind Dainik Ldkpatra
Jalna Road, Aurangabad on behalf of respondent No. 2 do hereby state on
éolemn affirmation that what is stated in this additional affidavit in reply from

Para No 1 to 3 are true and correct to the best of my knowledge and record
available i in my office.

1?\1197106 verified on«zﬁ_ day of Sept. 2021 at Aurangabad.

),.\

Respondent No. 2
(Dr. Pravin Joshi)

g@\pﬁ R
Re Officer

Maharashtra Pollution Control Board,

Frov

Aurangabad.
24wy

AFFIDAVIY
Solemnly affirmec Before me s\/\

By shri/Smt YRWIN.. 3
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MAHARASHTRA POLLUTION CONTROL BOARD

Ph. No. 2473462 /0240 i Address:-
MANARA SHTRA
Fax No. 2473461 /0240 s, | Sub Regional Office, Aurangabad-1
E-mail:- sroaurangabadl@mpcb.gov.in W‘ “;'.: Paryavaran Bhavan, A-4/1, MIDC Area
Website — www.mpcb.gov.in 1 o Chikalthana, Aurangabad
Visit Report Date:- 2510812021,

1. Name of Industry :~ ™Mis Harman Finochem Lécl.,

Plot No,- E-%,8289, Mm1pc Chitalthana,
Tal & Dist, Aurangeload.

2. Type of Industry: _ RedILSI CAPI drugs),

3. Consent Status:- Obtoined on 1zlogleozo under ReditsT
Validi®y up+0  Bolo4lzo2 5.

4. Products details:-  SyYNo Product Consent Actuol Quantity |
All o | Guor it iy
!, opuring 200 M‘TIA g.5mT
1. Giyeopy rrolah 43 mTiA 0.00 18 T
- . . ™M '
3. Observations: 3 :;ﬁm‘:?m. e 4200 MTIA 198, 26 T
4. Methylphenidalt  4mrip 0008 roT
RHydrochipricls
5. oxybyiynin Hydv  ImriA Lngmr
~Chipricde.
6. Ribofalvin 5 Phosphati 60mTIA I'#3mT
Sodium
¥. Sitaghpeln Phosphat: Zmria  0.039 mT
Monohydroote,
( Tuly-202] dodn).

5. Observations i-

Visited industry ¥o check the compliance of Consent

Conditions. Ouwring Visit foliowsing  oObservadions orre

made |-
- During Visi't indu&hs’ founol ‘v oOperattem.

- Exis4+ing Consent is issucd ow I1alosiro2p aud valld

.. “PtD Ioloalrors For mbg of API drugs R Pharmacewical .
.
- For $rade effluent Iinduws™f has Prouvided ETP Consisis
of Primary, Setondowy & terdiory tPreakment, Followed by
Reverse Osmosis & mege, Dm‘ng visit ETP found 1'» oPerub'of).
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and thereby achdeved Zers Liquid D"s""a"ﬂ"‘ CZLDp).
Induubhm.f hows pProus ded Web <Larmero & Liow me der

as OceEmMs @nd Connecked +p ™MPcB| ¢cPcB Server,

-  Treothe cfFfluent ls recyelec $or Cool:'ng fower
found
rmalkte wp eFl, Srand b\j Purmps are p provided tb boeh ETP Lsre

- For domes+ic <effluent uni't+ has pProuvided Scwage Treakment
Plamt (STP) and Capatidy of. Socmb. Treadmeont Consises

oF  Primary, Secmdaw\’ & Teriiory dreatment | Treated domesisc

wised For Gardewing Purpose  witldn te oy

effiunent

pre mases .

- Gmeaabest o aies P
ETP & STP both Found i'n Operabkion during

Qv&rfns Visle
VisiE .
Provided ©2 Nos of Boilers of Capatlity 2TeH & &TPH

\ ¥ * L: '
copantiiy by wiing Furnace il (FD) as fuel & ska Ceombine)

of beight
wet Strubber ( Thermax made) found in
cleay, Huel Policy .

3B mtrs , during Vvisit insralladfon werk of
Progress usr . cAirecklons

Provided ©O4 hos of Acid Setrwbber & Ammponia Strubber <1

widh | Skatk airrathad .

Cbtoined rmemberstug of CHWTSDE, Qow‘jahﬁo‘m, Pune. As

Pev vetovd vetewdr disposal ©n 201082021 — Evaporativyr Salps -
10:04% M1 w5 StpPerake Sivrage arramgemeny Provided For the Same,

Envircomment Skatement (Form-v) submitied on 3Bolosirord,

Hatardous Woste reswrns (Form-ar) submitted on 21iosl20U .

Bonk Guuaronbkee RS #8 Lakhs Swonutted o8 per Consemt

C ondd H oM &v'o»u’oh'ba wpbp  Boloalzolé,

Digited Meplay board Prouided near entry gair .

Industry  has Povided  Sepormbe  Solvens Rewovery Plant

. Wity  Premdses .

Todud plot
area— Josg) sg,
M3, Gireen beit o a, @mirs,

+190.48 8
2 ol
COO nEs, & PYOPose ) Plocubadyor ~ Stonps -

Plox\i-a,ﬁ'm dme -




— .

Dwrina visis  Sowmples Collected Le. STP outlet, RO permeatks &
Skack mowivoring  Cermied oub  in presente ot  vePresembutive .

s
Yows, (reAs

25081 .(‘DrG‘.fa‘ Ehadki kar)

L-,v.) =

(Mahesh irenkumar  Soru )
EWs Plevud Head Fo,
e
=NV B
( Rovindra Tad how ) C Or R, Gi. Auiy)
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MAHARASHTRA POLLUTION CONTROL BOARD

J— Regional Laboratory

Phone : 0240-2473462 N, Regional Laboratory, Aurangabad,
Fax : 2473461 MAHARASHTRA | Maharashtra Pollution Control Board,

| Email :soaurangabadlab@mpcb.gov.in S A-4/1, Paryavaran Bhavan,Behind
Website : http://mpcb.gov.in Dhoot Hospital, Chikalthana MIDC
N Aurangabad 431 210

Repot Outward No.: MPCB/RL-Aurangabad/JV§/21-22/09/5
Date: 15/09/2021 05:46 PM

Analysis Report-Water (JVS)

Sample Details
Field Sample ID : BR-0004669
Laboratory Sample Code : MPCB/RL-Aurangabad/JVS/21-22/346
Sample Details (Water/Air/HW) : Water
Sample Volume Received : -
Sample Collected By : FO-Aurangabad I (Dr. Gajanan Khadkikar)
Seal No. : 207
Sample Collected On : 25/08/2021 01:05 PM
Date of Sample Receipt to Laboratory : 26/08/2021 04:32 PM
Analysis Start Date : 26/08/2021 04:39 PM
Analysis End Date : 15/09/2021 05:52 PM
Sr.No Parameter Result Unit Method of analysis
1 Biochemica(lBO(;(I)%en Demand 16 mg/l
2 Chemical (Oc)glg)t;n Demand 48 mg/l
3 Oil & Grease BDL mg/l
4 pH 8.42
5 Suspended Solids ( SS) 40 mg/l
6 Chloride 143.96 mg/l
7 Sulphate 102.36 mg/l
8 Total Dissolved Solids(TDS) 944 mg/l

Lo chm- Ro Pexrrcsie

Hamrar Fnechem ka

Plot Ne. B-T %3,
MIPC CAuU patHtana.
Auarm*ﬁ'ﬂlrzﬁ"
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 0240-2473462

Fax : 2473461

Email :soaurangabadlab@mpcb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory

P Regional Laboratory, Aurangabad,
MAHARASHTRA Maharashtra Pollution Control Board,
i:‘?/‘\v/%.g A-4/1, Paryavaran Bhavan,Behind
X Dhoot Hospital, Chikalthana MIDC
ws Aurangabad 431 210

Repot Outward No.; MPCB/RL-Aurangabad/JVS/21-22/09/4

Date: 15/09/2021 05:36 PM

Analysis Report-Water (JVS)

Sample Details

Field Sample ID :

BR-0004670

Laboratory Sample Code :

MPCB/RL-Aurangabad/JVS/21-22/347

Sample Details (Water/Air/HW) :

Water

Sample Volume Received :

Sample Collected By : FO-Aurangabad I (Dr. Gajanan Khadkikar)
Seal No. : 207
Sample Collected On : 25/08/2021 01:10 PM

Date of Sample Receipt to Laboratory :

26/08/2021 04:33 PM

Analysis Start Date : 26/08/2021 04:39 PM
Analysis End Date : 15/09/2021 05:43 PM
. Sr.No Parameter Result Unit Method of analysis
' Biochemical Oxygen Demand
1 (BOD) 11.95 mg/]
2 Suspended Solids ( SS) 20 mg/l
Report Type: final
Report generated on: 15/09/2021 05:36 PM
Complied & Approved by: Vishwajeet Thakur
Reviewed on Date: 15/09/2021 05:36 PM
s TP Ouflet
[t S

L ecakign~ Rawran Finschem U3, ™

Plot No. E~7,%.9,
M7 pe Lhabadttran’,
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 0240-2473462
Fax : 2473461

Email :soaurangabadlab@mpcb.gov.in
Website : http://mpcb.gov.in
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Regional Laboratory, Aurangabad,
Maharashtra Pollution Control Board,
A-4/1, Paryavaran Bhavan,Behind
Dhoot Hospital, Chikalthana MIDC

Regional Laboratory

Aurangabad 431 210

Repot Outward No.: MPCB/RL-Aurangabad/Source Emission/21-22/09/2

Date: 20/09/2021 02:38 PM

Analysis Report-Air (Source Emission)

Sample Details

Field Sample ID :

BR-0004920

Laboratory Sample Code :

MPCB/RL-Aurangabad/STK/21-22/37

Sample Details (Water/Air/HW) : Air

Samplé Volume Received :

Sample Collected By : FO-Aurangabad I (Dr. Gajanan Khadkikar)
Seal No. : 207

Sample Collected On : 25/08/2021 02:00 PM

Date of Sample Receipt to Laboratory :

20/09/2021 12:04 PM

Analysis Start Date : 20/09/2021 12:08 PM
Analysis End Date : 20/09/2021 02:44 PM
Sr.No Parameter Result Unit Method of analysis
1 SO2 3.08 mg/m3
2 Total Particulate Matter 84.83 mg/Nm3
Report Type: final
Report generated on: 20/09/2021 02:38 PM
Complied & Apprm"ed by: Vishwajeet Thakur
Reviewed on Date: 20/09/2021 02:38 PM
¢ Ende ~ S 1) Reviewed by:
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Vishwajeet Thakur (Lab. Vc.)
Sr.Scientific Officer/Sc. Officer
Aurangabad Lab, MPCB



